RAJYA SABHA

Wednesday, the 10th March, 2010/19 Phaiguna, 1931 (Saka )

The House met at eleven of the clock,
MR. CHAIRMARN in the Chair.

Re. REQUEST FOR REVOCATION OF SUSPENSION AGAINST
SEVEN MPs

MR. CHAIRMAN: Question No. 182.
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THE LEADER OF OPPOSITION (SHRI ARUM JAITLEY): Sir, | have suggested, and, | think,
Mr. Yechury has also suggested to the hon. Parliamentary Affairs Minister that there were
peculiar circumstances and the Members should separately meet the Chair and make amends
for what happened. Therefore, the Government should bring a Motion today itself and withdraw
the suspension as far as the Members are concerned.

MR. CHAIRMARN: This is something that can be discussed with the Minister of Parliamentary
Affairs.

SHRI ARUNM JAITLEY : We have already requested him, Sir.

SHRI SITARAM YECHURY (West Bengal): Sir, we have discussed with the Minister for
Parliamentary Affairs and it appears that they are in agreement with that. If that is the case, then,
they should move a Motion here which will be approved by all of us. ﬂm‘errupﬁons)

MR. CHAIRMAN: Mo, no. Please. ... (Interruptions)

PROF. P.J. KURIEN: The only thing is that the Members should individually approach the
Chairman and they should apologise also. That also should be done. (Inferruptions )

MR. CHAIRMAN: Let us discuss that after the Question Hour.
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MR. CHAIRMAN: Thank you, very much. Question No. 182.
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SHRIY.P. TRIVEDI (Maharashtra): They must say sorry. (inferruptions)
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MR. CHAIRMAN: Thank you. Question MNo. 182.

ORAL ANSWERS TO QUESTIONS
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